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Lifting of Emergency and DIR. s
Tripara

(b) if so,
them; and

(c) if the opinion given iz in favour
of keeping the Emergency and D.IR.
the grounds offered in support there-
of?

The Minister of State in the Mimis-
try of Home Affairy (Shri Vidya
Charan Shukla): (a) No Sir.

(b) and (e). Do not arise.

Commissioned Officers

| 967, Shri Madhu Limaye:
‘<. Dr. Ram Manohar Lohia:
8. M. Banerjee:
ri Goorge Fernandes:
Shri 8. K. Tapuriah:
Shri D. N. Patodia:

will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that adver-
tisements were in the news-
papers saying that 20 per cent of the
I.AS. posts will be reserved for

Officers who hava obtained
release from the Army or have been
released;

(b) whether the age limit was re-
laxed for the benefit of these Officers;

(c) whether it is a fach that under
the new rules relating to LA.S. seieo-

down to 15 per cent;

(d) whether this percenfage has
been enforced;
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(o) the number of such officers who
havz been selected so far;

(g) if s0, the effect of these changes
in the rules on the actual selection of
the Emergency Officers; and

(h) the number of released officers
who are likely to be benefited as a
result of the scheme?

The Minister of State In the Minis-
try of Home Affaira (Shri Vidya
Charan Shukla): (a) The Indian Ad-
ministrative Service (Recruitment)
Rules, 1854, have been amended pro-
viding for the reservation for a period
of five years of 20 per cent of the total
number of annual permsanent vacanc-
ies to be filled by direct recruitment
on the results of competitive examina=-
tion. in favour of the Emergency Com-
missioned/Short Service Commissioned
Officers commissioned in the Armed
Forceg of the Union after 1st Novem-
ber 1962 and released thereafter.

(b) In accordance with the rules
framed for the I.AS. etc. (Released
EC/SSC Officers) Examination, 1966,
a candidate, in order to be eligible to
sit for the examination, must not have
attaineg the age of 24 years on the
ist August of the year in which he
joined the pre-commission training the
Armed Forces.

(c) No, Sir.
(d) Deces not arise.

(e) Twenty-five candidates have
been recommended by the Union Pub-
lic Service Commission for appoint-
ment to the all-India gnd Central Ser-
vices on the basie of the examination
held in 1968, Out of these, four have
been selected for LA.S/LFS.

() Ne, Sir
(g) Doea not arise.

(h) This Agure will depend upon the
aumber of officers who mMay be re-
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leased and who are eligible to take

ter of Home Affalrs be pleased to
state:

(a) whether a working group of
officials has been constituted to ex-
amine the question of recruitment of
Scheduled Castes in the All-India Ser-
vices and the settlement of landless
labourers; :

(b) whether it has submitted any
report; and

(c) if so, the nature of the recom-
mendations made by it?

The Minister of State in the Minis-
try of Home Affalrs (Shri Vidya
Charan Shukla): (a) Yes. A working
group of officials has been constituted
10 look into the question of represen-
tation of Scheduled Castes in all Gov-
ernment Services and the gettlement
of Scheduled Caste land less labour
on land available for cultivation,

(b) No.
(c) Does not arise.

Bihar Minister’s offer to mediate in
Delhi Poliee Dispute

$69. Bhri Yashpal Singh:
L gs.c.m

E
E

between the





